
4905 Re: Maltreatment 
I 

MARCH 11, 1964 of an M.P. in Ambal4 4906 
I Jail 

[Shri Alagesan] 

section (1) of section 619A of 
the Companies Act, 19S6. 

(ii) Review by the Government 
on working of the above Com
pany. 

[Placed in Library. See No. LT-
2498/64]. 

OPINIONS ON BILL 

Shrimati Lakshmikanthamma 
(Khammam): I beg to lay on the 
Table Paper No.1 to the Bill further 
to amend the Indian Penai Code and 
the Code of Criminal Procedure, 1898, 
which was circulated for the purpose 
of eliciting opinion thereon by the dir
ection Of the House on the 131h Sep
tember, 1963. 

MESSAGE FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following message received from the 
Secretary of Rajya Sabha:-

'In accordance with the provi
sions of sub-rule (6) of rule 162 
of the Rules of Procedure and 
Conduct of Business in the Rajya 
Sabha, I am directed to return 
herewith the Appropriation (Rail· 
ways) Bill, 1964, which was passed 
by the Lok Sabha at its sitting 
held on the 3rd March, 1964. and 
transmitted to the Rajya Sabha 
for its recommendations and to 
state that this House has no recom
mendations to make to the Lok 
Sabha in regard to the said Bill.' 

12.20 Jus. 
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